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ELECTION COMMISSION OF INDIA
NOTIFICATION
New Delhi, the 21st July, 2025

[T. &. 508/TU=1/2022]
AT T,

U, 2. AT, T gt=a

O.N. 27(E).—In pursuance of Sub-section (1) of Section 13AA of the Representation of the People
Act, 1950, the Election Commission of India, in consultation with the State Government, hereby makes the following
amendments in its Notification No. 508/NL/2022 dated 2"® September, 2022:

1) designates for each District in the State of Nagaland specified in Column (2) of the Table below, the Officer
or Officers specified against it in Column (3) thereof, as the District Election Officer for the District and;
(i)  specifies the area in respect of which each Officer shall exercise jurisdiction in Column (4) of the Table:
TABLE
SL Name of District Designation of District Election Officer Area of Jurisdiction
No.
1 2 3 C))
1 Phek Deputy Commissioner, Phek 16-Pfutsero (ST)
17-Chizami (ST)
18-Chazouba (ST)
19-Phek (ST)
Assembly Constituencies
2 Meluri Deputy Commissioner, Meluri

20-Meluri (ST)
Assembly Constituency

[F. No. 508/NL/2022]
By Order,
N. T. BHUTIA, Principal Secy.
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